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qEF TREEH i ST A

T2 faeelt, 7 wead, 2025

.3, 657(31).—Fo 1T TLHTT A, THT Toramt Afafaam, 9qus (94T ¥e) (FE za8 zo%
THTA 3h ATSTHAT FT TAT g) I GTT 3F &l START (2) F ATeNT AT HT TE AT TGO 6 90
TEgd, T=% qdagd Y TSHME HATAd, 9% URdgd T ToEn FAnr #r srfeeEEr e
FLATEYRS () TG R AFEAL 06T ART & TSI, AATIR, AN-2, @e-3, ITE@UE (ii), H
TR T T2 oA, ZRT AETY ST F AT ot § TP T9HE H/EAT wh § R T oo+oo0o H
Yu+R 30 T T30 & FIT (ST PregIfeamiy G AT’ a9 F=rs, 8T ) O &1 A (ASEH/[
AT T FATAT, AT(R) AL, Tae T TATAT o ATH TAST 6 (70 39 ATGAAT H SUTAER ATTAT |
e s &7 o519 e & 7O e T =9I i of;

AT ITh ATLAAT FT X I ATATHIH T GTT 3 F 0 ST (3)F AT “2¢ FgaT 30%"
TG T “ATRAT T2 7 S “STF ARaa” | TRTiord o o ;

ST AT TTIEFET HT &=T 3-T % qgd a9 914 gs 8, 0¥ fa=mw fFFar @ g siw
O 3T & & e T @,

AT qeAH AT F 36 ATAHIH T 9T 3 F 6 ST (2) F AT H, Fegi T qeanre &l
ot e T & 8;

958 G1/2025 @)
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Ad: A, Feal T TLH, TEAH ATTIFRIE ol I (ATE ITH FT S I 3T I ATAHIH ol 92T 3 7
FT ITLTT () BT V& RN T TIRT FId T A ATT0T FdT ¢ o I A=t & AFEs s &
TETh TATS % forw et 3 st =i

Y T Fea T ALY, I ATATHIH 6T gT 3 T ol ITLTT () F SATHLT |, Tg AT FHdT g.
o = ATSRE=AT & TSI § e U 3 AT § ey iy, T4 Aol & g6 g1 F e tea®
] F Feal T TR H A2 g1 STusty |

AL
Y ST & SIS ol 7 TP T G&AT WY R T F & AT, o+ooo & Yu+ 30 T, 7% F Gour
(TTeTTE)-HT TR - AR - A TS ST T - N AT -G R -ShS T e T-qa tas | W€ 91  forg
IS I A ATAT GLAT WA TIAT GLAAT Aigd YA 1 dfera e,

|tlwa»'rﬂ'rw:ng|rrg || St %7 A7 i |
EALES g HEAT g Fr R | R i FT S=rwa e Rass
eI (RRETH) et w1 T
L1 | 2 L s L 4 | 5 | 6 |
|W$I’H‘I’H’:f§l"€((ﬁn‘ﬂ'l'{) |

T T AT IHST ThIAT

1 ELE EEL it 0.03|[gTy gfvers:

AT, FATST ZATS
EICAREIEIIESIED
AT, T ATS
AT, ATATHTES BILATS,
AT

353

2 3nY EEil FirT 0.09|(wTarars e emaor
354

3 ERL EGEL FirT 0.07|[Erca9THT ATHTATS
[ HETATS TAATT
NEEl

355

4 34% IBELl FirT 0.018|[FuTT SAfSETT FaTE
356

5 ERR EGEL FirT 0.0183|[aaTTH AT FaTe
356

6 34T GEil IR 0.045|[THTH ATSE FaATS
356

7 34¢ IBEl IR 0.0115|[smerrars =fra g+,
BEERIREIECIEL
358

8 [ it [t I 0.005] | Frer |
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358

ERAN

ELRESL

0.06

AT AT

359

10

3%o0

ELRES

0.12

9T TTHHTS: TATT
360

11

%2

ELRESL

0.0925

AT TSI
TR, T ATTETH
ETTHOT, OIS FTZaTa

361

12

2R

Tt

0.05

ATSHTRT AATHES

362

13

TR

Tt

0.0175

IERIEG IR RUIET
363

14

2o

Tt

0.065

MEGIRECIIEE]

380

15

3o

Tt

0.005

AT e

380

16

3o

ELRES

0.005

Bl ERCAIEaE:]

380

17

3o

ELRES

0.0045

THATT Q@i

380

18

2co

Tt

0.02

EIEERCAIRE]

380

19

3co

ELRESL

0.02

EREICE CRE

380

20

XA 1

ELRES

0.07

EEPRIGIEIE]
AT, g1 Tt
VAT, AAE SH AT

384

21

3%

ELRES

0.0925

TR AT GLHTE
384

22

3y

ELRES

0.05

T FiStaT TS
385
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23

REA

At

ELRESL

0.015

IESEREEICIE]
AT, TET ATATSAT AT
484

24

RLA

ELRESL

0.0148

ATATHATS, 0TI AT
484

25

AN

ELRESL

0.0025

EIRIGIGINEECERS
485

26

“o%

ELRESl

0.02

HEECKICIRECI /LTy
506

27

ELRES

0.0225

EEICIEA RIS
CEERS
507

28

Yo

Tt

0.025

FTEATS TasaTer
CEETS
507

29

ELRES

0.015

TTTEd gfeaaa
FART

508

30

ELRES

0.015

S dfeaaTa FARo

509

31

4o

ELRES

0.015

RMEERIESREk e
510

32

4?2

Tt

0.05

AT AT
T
\BEICETRCELIST
EERERBECIC LTS
511

33

4o

Tt

0.055

ESREIEIRIEE]

TEHL, AT ATATHIES
EEEaR: NI
EIEIGIFCRCEL RS

520

34

42

ELRESL

0.0925

GERIREICIIEE]
FaH, T4 ST
FIT

521

35

4R

ELRESL

0.095

522

36

KRR

ELRES

0.14

frTa gaea
GEHL, AT AT
CEET

522
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37 433 GEil T 0.025||Ts[7 qaefiem Fad
523

38 u3 EEL IOt 0.09|[T=r=Ter TS
FEH, TET ST
hH

523

39 uz¥ EEL Fioreeft 0.02|[waTe Hfrgdt

HEH, AT
e
we, fadTe AT
FaH, 35 uted
FEHL, AT A
EERRCICIGIEC]
EREEERCEE ARSI
TATSIT G, AT
THHATS haH, g
FEdH YR, AT
AT

524

40 932 GEil it 0.0225|[zATH ATTET Zae T
539

41 CEL IFT TIFT 0.05|[7=T

River
Total| 1.7446) |

[T, . NH-12014/177/2016/3D]
a9 54, Ao

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION
New Delhi, the 7th February, 2025

S.0. 657(E).—Whereas by the notification of the Government of India in the Ministry of Shipping, Road
Transport and Highways, Department of Road Transport and Highways number S.0.4599 (E) dated 22th October
2024, published in Gazette of India, Extraordinary, Part Il, Section 3, Sub-section (ii) issued under sub-section (1) of
section 3A of the National Highways Act, 1956 (48 of 1956) (hereinafter referred to as the said Act), the Central
Government declared its intention to acquire the land specified in the Schedule annexed to the said notification for
building (Two Lane with paved shoulder /Four Lane,etc.), maintenance, management and operation of National
Highway NH-752E in the stretch of land Km 00+000 to km 55+937 *Paithan-Shirur” (Dy.Collector,Land Acquisition,
Minor Irrigation, Beed) in the District of Beed in the state of Maharashtra.

And whereas the substance of the said notification S.O. 4599 (E) dated 22th October 2024 has been
published in “Lokmat Times” and “Dainik Lokmat” Both Dated 26th October 2024; under sub-section (3) of section
3A of the said Act;

And whereas objections filed under section 3-C, Considered and settled the same appropriately;

And whereas, in pursuance of sub-section (1) of section 3D of the said Act, the competent authority has
submitted its report to the Central Government;
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Now, therefore, upon receipt of the said report of the competent authority and in exercise of the powers
conferred by sub-section (1) of section 3D of the said Act, the Central Government hereby declares that the land
specified in the said Schedule should be acquired for the aforesaid purpose;

And further, in pursuance of sub-section (2) of section 3D of the said Act, the Central Government hereby
declares that on publication of this notification in the Official Gazette, the land specified in the said Schedule shall
vest absolutely in the Central Government, free from all encumbrances.

SCHEDULE

Brief description of the land to be acquired with or without structure falling within the stretch of land NH-752-
E from Km. 0+000 to Km. 55+937 Paithan (Pategaon)-Mungi-Hatgaon-Bodhegaon-Ladjalgaon-
Ghogaspargaon-Phulsangi Ukhandchakla-Dahiwadi section in the district of Beed in the state of Maharashtra.

State: MAHARASHTRA ||District: BEED
SI. No. Survey/Plot Number Type of Land Nature of Land Area Name of Land
(in Hectares)[|  Owner/Interested
Person
Lt | 2 [ T T 5 | 6 |

|Ta|uk: Shirur (Kasar) |
[Village: Ukhanda Chakla |

1 353 Private Agriculture 0.03(|Subhash Haribhau
Late,Sambhaji Haribhau
Late,Shivaji Haribhau
Late,Baban Haribhau
Late,Babasaheb
Haribhau Late

353

2 354 Private Agriculture 0.09||Kantabai Trimbak
Dhamane
354

3 355 Private Agriculture 0.07(|Satyabhama Nanabhau
Gulve,Sundarabai
Suryabhan
Jarange,Nanabhau
Mukinda Gulve

355

4 356 Private Agriculture 0.018||Krushna Ajinath Kawad
356

5 356 Private Agriculture 0.0183||Sakharam Ajinath
Kawad
356

6 356 Private Agriculture 0.045|[Tukaram Bhaurao
Kawad
356

7 358 Private Agriculture 0.0115|[Aashabai Shrimant
Sanap,Rajendra Maroti
Sanap

358

8 358 Private Agriculture 0.005||Vinod Narayan Kadam
358

9 359 Private Agriculture 0.06(|Panchfula Bhausaheb
Kadam
359
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10 360

Private

Agriculture

0.12

Ashok Rambhau Pawar
360

11 361

Private

Agriculture

0.0925

Bharat Aabaji
Dhamane,Popat
Bhanudas
Dhamane,Ganapat
Sahebrao Khedkar
361

12 362

Private

Agriculture

0.05

Bhausaheb Bappasaheb
Kadam
362

13 363

Private

Agriculture

0.0175

Vinod Narayan Kadam
363

14 380

Private

Agriculture

0.065

Ramnath Tulshiram
Landge
380

15 380

Private

Agriculture

0.005

Suryabhan Tulshiram
Landge
380

16 380

Private

Agriculture

0.005

Bapurao Tulshiram
Landge
380

17 380

Private

Agriculture

0.0045

Ramnath Tulshiram
Landge
380

18 380

Private

Agriculture

0.02

Bapurao Tulshiram
Landge
380

19 380

Private

Agriculture

0.02

Suryabhan Tulshiram
Landge
380

20 384

Private

Agriculture

0.07

Abhay Shantilal
Desarada,Sudhir
Shantilal
Desarada,Mansukh
Bansilal Desarada
384

21 384

Private

Agriculture

0.0925

Sudhakar Rangnath
Kharmate
384

22 385

Private

Agriculture

0.05

Bhagavat Kondiba
Khedkar
385

23 484

Private

Agriculture

0.015

Dinkar Abaji
Late,Vasant Abaji Late
484

24 484

Private

Agriculture

0.0148

Nanabhau Ganpat Late
484

25 485

Private

Agriculture

0.0025

Bapa Nana Nimbalkar
485

26 506

Private

Agriculture

0.02

Sukhdev Nana
Nimbalkar
506
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27

507

Private

Agriculture

0.0225

Arunabai Vishwnath
Khedkar
507

28

507

Private

Agriculture

0.025

Kashinath Vishwnath
Khedkar
507

29

508

Private

Agriculture

0.015

Bhagvat Panditrao
Kulkarni
508

30

509

Private

Agriculture

0.015

Arjun Panditrao
Kulkarni
509

31

510

Private

Agriculture

0.015

Rajendra Panditrao
Kulkarni
510

32

511

Private

Agriculture

0.05

Sunil Lakshman
Nimbalkar,Balasaheb
Lakshman
Nimbalkar,Shivaji
Lakshman Nimbalkar
511

33

520

Private

Agriculture

0.055

Sumant Babasaheb
Khedkar,Anant
Babasaheb
Khedkar,Sushil
Babasaheb Khedkar
520

34

521

Private

Agriculture

0.0925

Navnath Babasaheb
Kadam,Pradeep
Babasaheb Kadam
521

35

522

Private

Agriculture

0.095

Namdev Bhojiba
Khedkar
522

36

522

Private

Agriculture

0.14

Bhimrao Sukhdev
Khedkar,Arjun Sukhdev
Khedkar

522

37

523

Private

Agriculture

0.025

Arjun Tulshiram Kadam
523

38

523

Private

Agriculture

0.09

Navnath Babasaheb
Kadam,Pradeep
Babasaheb Kadam
523

39

524

Private

Agriculture

0.02

Eknath Shrihari
Kadam,Nagurao
Patilbuva
Khedkar,Vinod Narayan
Kadam,Udhav Pandit
Khedkar,Bapurao
Ramrao
Khedkar,Babasaheb
Uttamrao
Khedkar,Ranjeet Buvaji
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Khedkar,Jagnnath
Rambhau
Kadam,Raosaheb
Rustom Khedkar,Nana
Natha

524
40 539 Private Agriculture 0.0225||[Enam Nagoba Devsthan
539
41 River Government Government 0.05(|River
River
Totall| 1.7446|| |

[F. No. NH-12014/177/2016/3D]

ABHAY JAIN, Director
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